IN THE HIGH COURT OF ORISSA,

CUTTACK

Realisation of Court Fees received towards
NOT READY Certified Copy Applications

Date : 21.08.2025

Case No.

Court
Fee

amount

1 |N.MUKHI 67964/2025[21.08.2025 |WP(C)/9346/2016 |10 | c |
2 |K N sAHOO  [67971/2025|21.08.2025 |WP(C)/10706/2025 |10 | c |
3 |P K BEHERA [67972/2025|21.08.2025 |WP(C)/14706/2025 |10 | c |
4 |L D PANDA  [67973/2025|21.08.2025 |WA/1028/2025 0 | c |
| |cyanNENDRA ' '

5 ESQ?ER? 67975/2025 |21.08.2025 |CONTC/3640/2025 |10 | c ‘

R.SINGH

6 |G C SWAIN  [67976/2025|21.08.2025 |CONTC/3608/2025 |10 | c |
7 |G Cc SWAIN  [67977/2025|21.08.2025 |CONTC/3607/2025 |10 | c |
'8 |3 saroO 167984/202521.08.2025 |[WP(C)/30069/2024 (10 | c |
9 |3 saroO 67985/202521.08.2025 |[WP(C)/8062/2025 |10 | c |
|10 |R. K. BARIK |67986/2025[21.08.2025 |WP(C)/15051/2025 |10 | c |
11 |J sarOoO 167987/202521.08.2025 |[WP(C)/22094/2025 |10 | c |
112 |3 sarOO 67992/202521.08.2025 |[WP(C)/22119/2025 |10 | c |
|13 |B.M. SARANGI [67998/2025|21.08.2025 |WP(C)/22790/2025 |10 | c |
14 |S N MISHRA [67999/2025|21.08.2025 |RSA/104/2008 7 | o
‘15 e ‘68001/2025‘21.08.2025 WP (C) /22788/2025 ‘10 ’ ’c ‘
|16 |S. M. SINGH [68002/2025[21.08.2025 |WP(C)/23057/2025 |10 | c |
|17 |s.M. SINGH [68003/2025[21.08.2025 |WP(C)/23039/2025 |10 | c |
18 |S K SAMAL  [68004/2025|21.08.2025 |WP(C)/21650/2025 |10 | c |
19 |S.M. SINGH |68005/202521.08.2025 |WP(C)/23035/2025 |10 | ic |
20 |s.C.DASH 68015/2025(21.08.2025 |TRP(C)/251/2025 |10 | lc |
21 |P.PANDA 68017/2025(21.08.2025 |CRLMC/2627/2025 |10 | lc |
22 |P.K.JENA 68022/2025(21.08.2025 |CONTC/3419/2025 |10 | lc |
23 |P.BEHERA 68023/2025(21.08.2025 |CRLMP/378/2025 |10 | lc |
24 |P.MUDULI 68027/2025(21.08.2025 |CRLMC/2606/2025 |10 | lc |
25 |B.P.TANGA  |68028/2025|21.08.2025 |CRLMC/1706/2025 [10 | lc |
26 M R ROUTRAY [68039/2025(21.08.2025 |WP(C)/308/2018 |7 | v |
27 A K JATI 68040/202521.08.2025 |[WP(C)/22914/2025 |10 | lc |
28 |S K SAMAL  [68043/2025|21.08.2025 |WP(C)/15181/2012 |7 | v |
29 |N K ROUT 168044/202521.08.2025 |WP(C)/34047/2023 |7 | v |
30 |B K DAS 168045/2025(21.08.2025 |SA/113/1986 7 ldocument U |




'available'

in dms,
court
fees to
be paid
31 |S C SUNDARA [68046/2025|21.08.2025 |RPFAM/429/2023 |7 | |
32 [N K ROUT 168048/202521.08.2025 |CONTC/4174/2024 |7 | S
133 |s NAYAK 68052/2025(21.08.2025 |MATA/45/2015 7 | v |
34 |S s BISWAL [68054/2025|21.08.2025 |WP(C)/32303/2021 |7 | u |
135 |D SAHOO 68056/2025(21.08.2025 |[FAO/271/2012 7 | u |
document
available
36 |J BEHERA 68061/2025(21.08.2025 |TRP(C)/76/2019 |7 igui$8' U
fees to
be paid
document
available
37 |L SARHOO 68063/2025(21.08.2025 |WP(C)/116/2012 |7 igui$8' U
fees to
be paid
|38 |G SUNDARA  [68068/2025|21.08.2025 |WP(C)/26987/2023 |7 | oo
39 |R K BARIK  [68073/2025|21.08.2025 |WP(C)/23877/2021 |7 | oo
|40 |y Das 68075/202521.08.2025 |WP(C)/15340/2006 |7 | oo
|41 |P K BEHERA |68078/2025(21.08.2025 |FA0O/131/2020 7 | u |
|42 |P K BEHERA |68079/202521.08.2025 |FAO/524/2017 7 | o
|43 |B BEHERA 68080/2025(21.08.2025 |[WP(C)/9485/2018 |7 5.00,3*5 [u |
|44 |T BARIK 168081/202521.08.2025 |WA/856/2024 7 | v
document
available
45 |R C MUDULI |68082/2025(21.08.2025 |0JC/3289/1999 7 igufﬁs’ U
fees to
be paid
document
available
46 |R C MUDULI |68084/2025[21.08.2025 |0JC/3289/1999 7 igui$5, U
fees to
be paid
|47 |A B MALLICK [68085/2025|21.08.2025 |WP(C)/14675/2023 |7 | v |
|48 |B K SWAIN  |68087/2025|21.08.2025 |CONTC/2553/2024 |7 | v |
|49 |J DEHURY 168088/2025(21.08.2025 |MACA/278/2019 7 | v |
|50 |H K DAS 168090/202521.08.2025 |[WP(C)/7306/2019 |7 | v |
51 |T MISHRA 168092/2025(21.08.2025 |ABLAPL/8933/2018 |7 | v |
52 |Y DAS 168094/2025(21.08.2025 |0JC/2552/1988 7 | v
|53 |S N SHARMA |68097/2025|21.08.2025 |FA/206/1972 7 | v
54 |S K SAHOO  [68099/2025/21.08.2025 |ABLAPL/9854/2023 |10 | ic |
55 |» K DAS 168104/2025[21.08.2025 |[RPFAM/173/2024 |7 | v |




document
available
56 |S C DASH 68106/2025|21.08.2025 |0JC/2901/1990 7 igui?S, U
fees to
be paid
document
available
57 |L SHARMA 68107/2025(21.08.2025 |WP(C)/12273/2007 |7 igui?S' U
fees to
be paid
document
available
58 |J P KAR 68109/2025(21.08.2025 |BLAPL/802/2014 |7 igui$5’ U
fees to
be paid
|59 |H SUNDARA  [68111/2025|21.08.2025 |CRLMC/1518/2018 |7 | SR
60 [B DAS 68112/202521.08.2025 |TRP(C)/358/2024 |7 | SR
61 |A RANA 68113/202521.08.2025 |0JC/358/2024 7 | SR
|62 |J SAHOO 68116/2025[21.08.2025 |[WP(C)/19230/2023 |10 | c |
|63 |J sarOO 68118/202521.08.2025 [WP(C)/18076/2022 |10 | c |
|64 |s Das 68124/202521.08.2025 [WP(C)/3387/2022 |10 | c |
65 gg;PANARAYAN 68125/202521.08.2025 [WP(C)/15976/2020 |10 | C ‘
PATTNAYAK
66 |B P TANGA  [68127/2025|21.08.2025 |WP(C)/20346/2019 |10 | c |
67 |S K PARIDA |68129/2025|21.08.2025 |WP(C)/16875/2023 |10 | c |
68 |S. K. SINGH [68136/2025[21.08.2025 |WP(C)/22749/2024 |7 | SR
69 |PK PAL 68141/2025[21.08.2025 [BLAPL/6451/2025 |10 | c |
|70 R SAHU 168142/2025[21.08.2025 [BLAPL/1931/2025 |10 | c |
71 M. R. SAHOO [68143/2025[21.08.2025 |[WP(C)/18951/2025 [10 | c |
72 |R. K. BARIK [68144/2025[21.08.2025 |WP(C)/13371/2025 |10 | c |
|73 |J. MUDULI  |68145/2025|21.08.2025 |[WP(C)/22723/2025 [10 | lc |
|74 |J. MUDULI  |68146/2025|21.08.2025 |WP(C)/22843/2025 [10 | lc |
|75 |P. PANDA 68157/2025(21.08.2025 WP (C)/18529/2025 |10 | lc |
176 |S NAYAK 68163/2025(21.08.2025 WP (C)/22293/2025 |10 | lc |
177 |R K BARIK  |68164/2025(21.08.2025 |[WP(C)/22994/2025 [10 | lc |
|78 |AKHAND 68165/2025(21.08.2025 WP (C)/22365/2025 |10 | c |
179 |S NAYAK 68166/2025(21.08.2025 WP (C)/21588/2025 |10 | c |
180 |S SAMAL 68167/202521.08.2025 [WP(C)/22973/2025 |10 | lc |
g1 [ USTHA l68168/2025 21.08.2025 e (C) /22840/2025 |10 c
g2 [SEROTEA166169/2025 21.08.2025 e (C) /22981/2025 |10 c
|83 |A K BARIK  [68171/2025|21.08.2025 |ABLAPL/13430/2023|10 | c |
84 |P K DAS 68172/202521.08.2025 |RSA/107/2012 0 | c |
185 |J SAHOO 168173/2025(21.08.2025 |RSA/260/2023 0 | lc |




|86 |J SAHOO 168174/2025(21.08.2025 |RSA/260/2023 0 | lc |
87 |K N SAHOO  |68176/2025(21.08.2025 |RSA/70/2024 0 | c |
|88 |P K ROUTRAY |68177/2025(21.08.2025 |WP(C)/11489/2025 [10 | lc |
89 |G D MALLICK |68178/2025(21.08.2025 |WP(C)/11486/2025 [10 | lc |
90 |SohMESTHR 16817972025 21.08.2025 WP (C) /22978/2025 |10 c

91 [P NMESTHR 16818072025 21.08.2025 WP (C) /22977/2025 |10 c

192 |J SAHOO 168185/2025(21.08.2025 |RSA/6/2012 0 | lc |
193 |SS MALLICK |68187/2025(21.08.2025 |ABLAPL/9533/2025 [10 | lc |
194 |M.BEHERA 68190/2025(21.08.2025 |CRLREV/96/2018 |10 | lc |
95 N apx [68195/202521.08.2025 |ABLAPL/9526/2025 |10 c

96 |Sh LRBRATR168106/2025(21.08.2025  |ABLAPL/9557/2025 |10 c

|97 |A. MOHANTY [68197/2025|21.08.2025 |BLAPL/5682/2025 |10 | c |

SANTOSH
98 |KUMAR 68201/2025(21.08.2025 |BLAPL/6730/2025 |10 C
MAHANTY

|99 |M. BEHERA  [68205/2025|21.08.2025 |WP(C)/20727/2025 |10 | c |
100 [SA307 KUMAR 166215/2025 21.08.2025  |ABLAPL/9518/2025 |10 c

1101 |[R. K. BARIK [68222/2025[21.08.2025 |WP(C)/22539/2025 |10 | c |
1102 |J. SAHOO 68224/2025(21.08.2025 |[WP(C)/21768/2025 |10 | c |
1103 [P K SWAIN  |68227/2025|21.08.2025 |WP(C)/21676/2025 |7 | u |
1104 |P K SWAIN  |68228/2025|21.08.2025 |WP(C)/22270/2025 |7 | oo
1105 |S K DAS 168230/2025(21.08.2025 |[WP(C)/11189/2025 |7 | u |
1106 [P K SWAIN  |68231/2025|21.08.2025 |[WP(C)/22399/2025 |7 | u |
1107 |B BEHERA 168232/2025(21.08.2025 |[WP(C)/18628/2025 |7 | u |
1108 |S DASH 168233/2025(21.08.2025 WP (C)/14633/2025 |7 | u |
1109 [N SAHOO 68234/2025(21.08.2025 |ABLAPL/1437/2025 |10 | c |
1110 D K JENA 168235/2025(21.08.2025 |[WP(C)/22769/2025 |7 | v
1111 |[RK BARIK 68236/2025(21.08.2025 |ABLAPL/9592/2025 |10 | c |
112 |[s K SAMAL  |68237/2025(21.08.2025 |WP(C)/19036/2025 |7 | R
1113 BB ROUT 168239/2025(21.08.2025 |ABLAPL/9590/2025 |10 | lc |
114 RK BARIK 168240/2025(21.08.2025 |ABLAPL/9587/2025 |10 | lc |
1115 |S K SAMAL  |68244/2025|21.08.2025 |WP(C)/17729/2025 |7 | v |
1116 |S K SAMAL  |68247/2025|21.08.2025 |WP(C)/18829/2025 |7 | v |
1117 |S K SAMAL  |68249/2025|21.08.2025 |WP(C)/18832/2025 |7 | v |
1118 |S K SAMAL  |68252/2025|21.08.2025 |WP(C)/18833/2025 |7 | v |
‘119 EiYATSINGH ‘68253/2025‘21.08.2025 ABLAPL/9575/2025 ‘10 ‘ ‘c ‘
1120 |S K SAMAL  |68254/2025|21.08.2025 |WP(C)/18881/2025 |7 | v |
1121 L ACHARI 168255/2025(21.08.2025 |ABLAPL/9574/2025 |10 | lc |
122 |S K SAMAL  |68256/2025|21.08.2025 |WP(C)/18897/2025 |7 | v |
1123 |S K SAMAL  [68257/2025|21.08.2025 |WP(C)/17732/2025 |7 | v |




1124 |S K SAMAL  |68260/2025(21.08.2025 |WP(C)/17734/2025 |7 | v |
1125 |S K SAMAL  |68262/2025(21.08.2025 |[WP(C)/17743/2025 |7 | v |
1126 |S BARIK 68263/2025(21.08.2025 |ABLAPL/9567/2025 |10 | c |
1127 |S K SAMAL  |68264/2025(21.08.2025 |[WP(C)/18807/2025 |7 | v |
1128 |S K SAMAL  |68265/2025(21.08.2025 |WP(C)/18816/2025 |7 | v |
1129 HK DASH 68266/2025(21.08.2025 |ABLAPL/9564/2025 |10 | c |
1130 |S K SAMAL  [68267/2025|21.08.2025 |WP(C)/18818/2025 |7 | v |
1131 |L D SAHOO  [68269/2025|21.08.2025 |WP(C)/15948/2025 |7 | v |
1132 |AK BARIK 68271/2025(21.08.2025 |ABLAPL/9481/2025 |10 | lc |
1133 |L K NAYAK  [68272/2025|21.08.2025 |WP(C)/8645/2025 |7 | u |
1134 |AK BARIK 68273/2025(21.08.2025 |ABLAPL/9466/2025 |10 | c |
1135 |J RANI 68274/202521.08.2025 |WP(C)/12814/2025 |7 | oo
1136 | RAY 68275/202521.08.2025 |ABLAPL/8311/2024 |10 | c |
1137 |J P KAR 68276/202521.08.2025 |WP(C)/22743/2025 |7 | oo
1138 |[U CHHOTARAY [68279/2025|21.08.2025 |WP(C)/23065/2025 |7 | oo
1139 |U CHHOTARAY [68281/2025|21.08.2025 |WP(C)/23142/2025 |7 | oo
1140 |T SAHOO 168283/2025(21.08.2025 |[WP(C)/19548/2025 |7 | v |
1141 |S BARIK 168284/202521.08.2025 |ABLAPL/7408/2025 |10 | c |
142 |T saHOO 168285/202521.08.2025  [WP(C)/19529/2025 |7 | SR
1143 |T SaHOO 168286/202521.08.2025 |WP(C)/19574/2025 |7 | SR
1144 |T saHOO 68288/202521.08.2025 |WP(C)/19664/2025 |7 | SR
1145 |T saHOO 168290/202521.08.2025  |[WP(C)/19713/2025 |7 | SR
1146 [B BARIK 168291/2025[21.08.2025 |ABLAPL/5829/2025 |10 | c |
1147 |T sarOO 168293/202521.08.2025 |WP(C)/19708/2025 |7 | SR
1148 |T SAHOO 168297/202521.08.2025 [WP(C)/19700/2025 |7 | SR
1149 |T saHOO 68299/202521.08.2025 |WP(C)/19696/2025 |7 | SR
1150 |c RANA 168301/202521.08.2025 [SAO/14/2023 0 | c |
1151 |S MOHARANA |68302/2025(21.08.2025 |[WP(C)/21938/2025 |7 | v |
1152 B DAS 168304/2025(21.08.2025 |[WP(C)/20763/2025 |7 | u |
1153 B DAS 168307/2025(21.08.2025 |[WP(C)/20681/2025 |7 | u |
1154 |T SAHOO 168308/2025(21.08.2025 |[WP(C)/19550/2025 |7 | u |
155 [P K LENKA  |68309/2025(21.08.2025 |WA/729/2024 0 | c |
1156 |T SAHOO 168310/2025(21.08.2025 |[WP(C)/19600/2025 |7 | v |
1157 |T SAHOO 68311/2025(21.08.2025 |[WP(C)/19523/2025 |7 | v |
1158 [P K MISHRA |68313/2025(21.08.2025 |BLAPL/2383/2025 |7 | v |
159 |H SUNDARA  |68314/2025|21.08.2025 |BLAPL/3837/2025 |7 | v |
1160 |T K NAYAK  [68315/2025|21.08.2025 |WP(C)/21728/2025 |10 | lc |
1161 |S BARIK 168316/2025(21.08.2025 |BLAPL/5984/2025 |7 | v |
‘162 S TANALK ‘68317/2025‘21.08.2025 BLAPL/7506/2025 ‘7 ‘ ‘U ‘
1163 |A K NAYAK  [68318/2025|21.08.2025 |BLAPL/7768/2025 |7 | |
1164 |T K NAYAK  [68319/2025|21.08.2025 |WP(C)/22421/2025 |10 | lc |
1165 D SWAIN 168320/2025(21.08.2025 |[BLAPL/4877/2025 |7 | v |
1166 B SAHOO 168323/2025(21.08.2025 |ABLAPL/9211/2025 |7 | v |




1167 |[P K DAS 168324/202521.08.2025 |ABLAPL/9631/2025 |7 | |
168 [P K LENKA  |68325/2025|21.08.2025 |ABLAPL/4354/2025 |7 | |
1169 B C PANDA  |68326/2025(21.08.2025 |WP(C)/24208/2022 [10 | lc |
1170 |[P X JENA 168327/202521.08.2025 |ABLAPL/5574/2025 |7 | |
1171 [P X JENA 168329/202521.08.2025 |ABLAPL/13719/2024 |7 | |
1172 [P N JENA 168330/2025(21.08.2025 |ABLAPL/9579/2025 |7 | v |
1173 [P K DAS 168333/2025(21.08.2025 |CMP/1040/2025 7 | v |
1174 D P JENA 168334/2025(21.08.2025 |MATA/104/2025 7 | v |
|175 |P C MOHANTY [68335/2025|21.08.2025 |WP(C)/14541/2015 |10 | lc |
1176 B K SWAIN  |68336/2025|21.08.2025 |CONTC/3560/2025 |7 | u |
1177 B DAS 168338/2025(21.08.2025 |CONTC/1669/2025 |7 | v |
1178 |B K SWAIN  [68339/2025|21.08.2025 |CONTC/3594/2025 |7 | oo
1179 |L G MOHARANA [68340/2025|21.08.2025 |CRLMC/2925/2025 |7 | oo
1180 |S BISAWL 168342/202521.08.2025 |CRLMC/3194/2025 |7 | oo
1181 |Y DS 168343/202521.08.2025 |WP(C)/21318/2024 |7 | oo
1182 |S. BARIK 168344/202521.08.2025 |[WP(C)/21152/2025 |10 | c |
1183 [P K LENKA  |68345/2025(21.08.2025 |WA/272/2025 7 | o
1184 D NAYAK 168346/2025(21.08.2025 |CMP/1150/2024 7 | v
1185 M R ROUTRAY [68347/2025(21.08.2025 |WP(C)/3751/2022 |10 | c |
‘186 o TOASAD 68349/2025‘21.08.2025 WP (C) /20854/2025 ‘10 ‘ ‘c ‘
1187 |L DASH 68352/2025(21.08.2025 WP (C)/21201/2025 [10 | lc |
1188 B K MOHARANA [68356/2025(21.08.2025 |WP(C)/9972/2025 |10 | c |
1189 |[N. MALLICK [68359/2025(21.08.2025 |WP(C)/15051/2025 |10 | c |
1190 |S. BARIK 168363/202521.08.2025 |[WP(C)/21914/2025 |10 | c |
191 |A K BISWAL [68366/2025(21.08.2025 |WP(C)/31223/2022 |10 | c |
192 zoiHAPATRA 68368/202521.08.2025 [WP(C)/19994/2025 |10 c
1193 | K PRADHAN [68370/202521.08.2025 |WP(C)/22391/2025 |10 | c |
1194 [N ROUT 68371/202521.08.2025 |[WP(C)/21941/2025 |10 | c |
195 Siigiig?R 68372/2025 21.08.2025 |WP(C)/22552/2025 |10 c
|196 M R SAHOO  [68375/2025|21.08.2025 |WP(C)/22313/2025 |10 | lc |
197 SPUDERNT 168378/2025 21.08.2025 WP (C) /20635/2025 |10 C
1198 A K BISWAL |68379/2025(21.08.2025 |WP(C)/33973/2022 [10 | c |
1199 |A.K.BARIK  [68380/2025|21.08.2025 |FAO/330/2025 0 | lc |
200 |A.K.BARIK  |68381/2025|21.08.2025 |FAO/330/2025 0 | lc |
201 |R.C.MAHARANA [68382/2025|21.08.2025 |ABLAPL/7829/2025 |7 éAggéi;gs
202 |S K MISHRA |68383/2025(21.08.2025 |WP(C)/22428/2025 [10 | lc |
203 |P.BEURA 68384/2025|21.08.2025 |ABLAPL/9585/2025 |7 ;ggéi;gs

4.00 ,
204 M R SAHOO  [68392/2025|21.08.2025 |ABLAPL/8080/2024 |7 4%¥3.00 |U

DOWNLOAD




| |

\copy

|
205 |S MOHANTY  |68393/2025(21.08.2025 |CRLMC/2116/2022 (10 | c |
206 |J KAMILA 68395/2025(21.08.2025 |ABLAPL/9144/2025 |10 | c |
207 |M.PRADHAN  [68398/2025(21.08.2025 |CRLMC/2224/2025 |10 | c |
208 |GR PATRA 168399/2025(21.08.2025 |BLAPL/7858/2025 |10 | lc |

| |

Total 1777

NIC




